MINUTES OF THE VC MEETING NO.O1 (2021-22) OF EXPORT
FACILITATION COMMITTEE (EFC) HELD ON 30.04.2021 at 4:30 PM
Udyog Bhawan, New Delhi

Meeting No. 01(2021-22) of EXIM Facilitation Committee (EFC) held under the
Chairmanship of Shri Vijay Kumar, Addl. DGFT on 30.04.2021 at 4:30 PM to
consider the applications for export of Testricted’ items.

2. The following members attended the meeting:-

i.  Shri Sanatanu Dhar, Under Sccretary (Supply & Bio- Refinery), MoPNG
1. Shri Virendra Kumar Singh, Deputy Director (Trade), DoAHD

In attendance:

i.  Shri Nitish Suri, Dy. DGFT
ii.  Shri Ram Paul Singh, FTDO

3. Altogether 111 applications (including 78 deferred cases) were considered by
the EFC, out of which 44 cases were approved (including 33 cases on post facto
basis), 7 cases rejected & closed and remaining 60 cases have been deferred due to
want of comments/NOC from the concerned administrative Ministry/Department
or information from the applicants is awaited. The decision of the Committee is
indicated in the tabulated statement given below:

DEPTT. OF AGRICULTURE COOPERATION AND FARMES WELFARE
{DoAC&FW) (Seed Cases)

S. No.

Name of th
e Firm

File No. [[tem Description

Date of rec
eipt of appl
i-cation

Decision of EFC /
remarks

Cashew plant cutt

Deferred due to want of

1.
SP Hortiplex 50724/ ing & cashew nut [30.07.2020 |comments/NOC from DoA|
AM21
s sceds C&FW.
2 L . . i Deferred due to want of
?r"l‘g:rpal‘;stz‘ 521317251/ H)ysbengste (Padd o3 412021 |comments/NOC from DoA
g v C&FW
3 s , Deferred due to want of
Sudhir Trad | 51394/ Paddy 30.01.2021 |comments/NOC from DoA|
ers AM21 o T
C&FW
K { Seed Deferred due to want of
4. 4verl See . i i comments / NOC from Do
s Company 51417/ [Hybrid Rice (Padd |, 15 0g0; commer /

Ltd

AM21 |y) sceds

Bayer Biosci
cnce Pvt Ltd

51431/ |Hybrid Rice (Padd
AM21 |y) seeds

09.02.2021

|Approved on the basis of ¢
omments/ NOC received fT|
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM -Export -55)

dated 26.04.2021 for
cxport of 19 Kg Hybrid Ric
e (Paddy) seeds to Vietnam
by M/s Bayer Bioscience P
vt Ltd




Heer Impex

51442/
AM21

Acacia Nilotica Se¢
eds

18.02.2021

Deferred due to want of co
mments/NOC from DoAC&
FW.

Application has been forwa
rded to Trade Divison , Do
AC&FW for wants of comm
ents /NOC

Bayer Biosci
ence Pvt Ltd

51454/
AM21

Hybrid Rice (Padd
y) seeds

22.02.2021

[Approved on the basis of ¢
omments/ NOC received fr|
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263w
EXIM ~Export -53)dated 26
.04.2021 for export of 2769
Kg Hybrid Rice (Paddy) se
eds to Philippines by M/s
Bayer Bioscience Pvt Ltd

Bayer Biosci
ence Pvt Ltd

51459/
AM21

Hybrid Rice (Padd
y) seeds

23.02.2021

lApproved on the basis of ¢
omments/ NOC received fr|
om DoAC&FW vide O.M No
.1-143/2021-8S.D.IV (263
EXIM —Export -56)dated 26
.04.2021 for export of 20 K]
g Hybrid Rice (Paddy) seed
s to USA by M/s Bayer Bio
science Pvt Ltd

Corteva Agr
iscience See
ds Pyt Ltd

51463/
AM21

Hybrid Rice (Padd
y) seeds

24.02.2021

Approved on the basis of ¢
omments/ NOC received fr
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM -Export -52)dated 26
.04.2021 for export of 2000
0 Kg Hybrid Rice (Paddy) s
ccds to Indonesia by M/s C
orteva Agriscience Seeds Py
t Ltd

Corteva Agri
science See
ds Pvt Ltd

51464/
AM21

Hybrid Rice (Padd
y) seeds

24.02.2021

Approved on the basis of ¢
omments/ NOC received fr
om DoAC&;FW vide O.M N
0.1-143/2021-S.D.IV (263"
< EXIM -Export -51)dated 2
6.04.2021 for export of 350
5000Kg Hybrid Rice (Padd|
y) seeds to Philippines by
M/s Corteva Agriscience Se|
ceds Pvt Ltd

Corteva Agri
science Sce
ds Pvt Ltd

51466/
AM21

Hybrid Rice (Padd
y) seeds

25.02.2021

Approved on the basis of ¢
omments/ NOC received fr]
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM —-Export -46)dated 26
.04.2021 for export of 5000
0 Kg Hybrid Rice (Paddy) s
ceds to Nepal by M/s Corte
va Agriscience Seeds Pvt Lt
d

Corteva Agri
science Sec
ds Pvt Ltd

51489/
AM21

Hybrid Rice (Padd
y) seeds

03.03.2021

Approved on the basis of ¢
omments/ NOC received fr|
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM —Export -49)dated 26
.04.2021 for export of 6000
00 Kg Hybrid Rice (Paddy)
seeds to Bangladesh by M/
s Corteva Agriscience Seed

s Pvt Ltd
C
/17



Corteva Agri
science See
ds Pvt Ltd

51496/ A
M21

Hybrid Rice (Padd
y) seeds

05.03.2021

\Approved on the basis of ¢
omments/ NOC received fr
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM -Export -50)dated 26
.04.2021 for export of 4402
S5 Kg Hybrid Rice (Paddy) s
ceds to Philippines by M/s
Corteva Agriscience Seeds
Pvt Ltd

Corteva Agri
science See
ds Pvt Ltd

51521/ A
M21

Hybrid Rice (Padd
y) seeds

16.03.2021

[Approved on the basis of ¢
omments/ NOC received fr
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM ~Export -48)dated 26
.04.2021 for export of 1500
0 Kg Hybrid Rice (Paddy) s
ceds to Bangladesh by M/s
Corteva Agriscience Seeds
Pvt Ltd

Corteva Agri
science See
ds Pvt Ltd

51525/ A
M21

Hybrid Rice (Padd
iv) seeds

17.03.2021

l[Approved on the basis of ¢
omments/ NOC received fr]
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM —Export -47)dated 26
.04.2021 for export of 180
Kg Hybrid Rice (Paddy) see
ds to Vietnam by M/s Cort|
eva Agriscience Seeds Pvt L
td

Bayer Biosci
cnce Pvt Ltd

51537/ A
M21

Hybrid Rice (Padd
y) seeds

23.03.2021

Approved on the basis of ¢
omments/ NOC received fr
om DoAC&FW vide O.M No
.1-143/2021-S.D.IV (263
EXIM —Export -54)dated 22,
.04.2021 for export of 20 K
2 Hybrid Rice (Paddy) seed
s to Singapore by M/s Ba}ﬂ
er Bioscience Pvt Ltd

Laxmi Trade
rs/
Dinanath B
hagat

51539/ A
M21

Non Basmati Rice
Paddy Other tha
n seed quality

23.03.2021

Comments/ NOC received f{
rom DoAC&FW vide O.M N
0.1-79/2020-S.D.IV (Pt- VI
I) dated 15.04.2021 for exp
ort of 10000 MT Non Basm
ati Rice Paddy Other than
seed quality to Nepal by M
/s Laxmi Traders/ Dinanaw
h Bhagat

However, EFC decided to
seek further inputs from
the representative of DoAl
C&FW and examine the c
ase on file.

Corteva Agri
science Sce
ds Pvt Ltd

51548/ A
M21

Hybrid Rice (Padd
pf) seeds

25.03.2021

Deferred due to want of co
mments / NOC from DoAC
&FW.

Corteva Agri
science See
ds Pvt Ltd

51549/ A
M21

Hybrid Rice (Padd
y ) seeds

25.03.2021

Deferred due to want of co
mments / NOC from DoAC
&FW.

20.

Nitish Tradi
ng

51554/ A
M21

Non Basmati Rice
Paddy Other tha
n sced quality

30.03.2021

Comments/ NOC received f|
rom DoAC&FW vide O.M N
0.1-79/2020-S.D.IV (Pt- VI
[} dated 15.04.2021 for exp
ort of 11500 MT Non Basm
ati Rice Paddy Other than
seed quality to Nepal by M
/s Nitish Trading




However, EFC decided to seek fu
rther inputs from the representa
tive of DOAC&FW and examine t
he case on file.

21.

Pioneer Hi B
red Pvt Ltd

50003/ A
M22

Hybrid Rice {(Pad
dy) seeds

06.04.2021

Deferred due to want of co
mments / NOC from DoAC
S&FW.

22.

Bayer Biosci
cnce Pvt Ltd

50018/ A
M22

Hybrid Rice
{Paddy ) seceds

16.04.2021

Deferred due to want of co
mments / NOC from DoAC
&FW,

23.

Corteva Agri
science Sced
s Pvt Ltd

50024/ A
M22

Hybrid Rice
(Paddy ) seeds

22.04.2021

Deferred duc to want of co
mments / NOC from DoAC
S&EW.

24.

Pioneer Hi-b
red Pvt Ltd

50025/ A
M22

Hybrid Rice
(Paddy ) seeds

22.04.2021

Deferred due to want of co
mments / NOC from DoAC
&EFW.

25.

Gopal Kuma
r

50027/
AM22

Non Basmati Rice
Paddy Other tha
n sced quality

23.04.2021

Deferred due to want of co
mments / NOC from DoAC
S&EW

Department of Animal Husbandry and Dairying

26.

Tapan Trade
rs

51350/ A
M21

Wheat Bran

11.01.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appn]
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis.

27.

Krishna Tra
ders

51354/ A
M21

Wheat Bran

18.01.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

28.

Krishna Tra
ders

51355/ A
M21

Wheat Bran

18.01.202
1

Based on the comments re|
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC.

EFC has approved the cas
e on Post facto basis

29.

Krishna Tra
ders

51356/ A
M21

‘Wheat Bran

18.01.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appsr]
oval of

Chairman EFC

EFC has approved the cas

i



e on Post facto basis

30.

Shiv Shakti
Traders

51390/ A
M21

Rice Bran

28.01.202
1

Deferred due to want of co
mments /NOC from DoAH
D.

D.O. reminder to be issue
d to Department of Anim
al Husbandry & Dairying f
or expediting their comm|
ents on such cases where
comments are pending f
or more than 3 months.

3L

Bikash Shar
ma

51398/ A
M21

Wheat Bran

30.01.202
1

Deferred due to want of co
mments / NOC from DoAH
D

32.

Bikash Shar
ma

51399/
AM21

Wheat Bran

30.01.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

33.

RBikash Shar
ma

51401/
AM21

Wheat Bran

30.01.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr]
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

34.

Sourav Inter
na-tional

51407/
AM21

Wheat Bran

01.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

35.

T A Enterpri
se

51408/
AM21

‘Wheat Bran

01.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

36.

Madhusud
anGhosh/ G
hosh Trader
s

51410/
AM21

Wheat Bran

03.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

37.

Krishna Tral
ders {(New)

51425/ A
M21

Wheat Bran

06.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the apprj
oval of

Chairman EFC

{g/ﬂ(,



EFC has approved the cas
e on Post facto basis

38.

Krishna Tra
ders (New)

51426/
AM21

Wheat Bran

06.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

39.

Imex Global
Merchant P
vt Ltd

51429/ A
M21

Wheat Bran

08.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

40.

Suhani Exp
ort

51437/
AM21

Wheat Bran

13.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

41.

Saraf Trexi
m Limited

51448/
AM21

Wheat Bran

20.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

42.

Sadiya Ente
rprise

51449/
AM21

‘Wheat Bran

20.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr]
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

43.

Ajay Kumar
Gupta

51450/
AM21

Rice Bran

21.02.202
1

Deferred due to want of co
mments / NOC from DoAH
D,

D.O. reminder to be issue
d to Department of Anim
al Husbandry & Dairying f
or expediting their comm|
ents on such cases where
comments are pending f
or more than 3 months.

44,

Sahu Tradin
g

51453/
AM21

Rice Bran

21.02.202
1

Deferred due to want of co
mments / NOC from DoAH
D,

D.O. reminder to be issue
d to Department of Anim
al Husbandry & Dairying f
or expediting their comm
ents on such cases where

comments are pending f




or more than 3 months.

45.

Ahan Inter-
national

51461/
AM21

Wheat Bran

23.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 cxport license was issue
d to the firm with the appr|
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

46.

S.K Internat
ional

51462/ A
M21

‘Wheat Bran

24.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appn
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

47.

Krishneel E
xports Pvt L
td

51465/ A
M21

Wheat Bran

24.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 cxport license was issue|
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

48.

Rangeect Ent
crprise

51473/AM
21

Wheat Bran

27.02.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

49.

P S Interna
tional Trade
s

51480/ A
M21

Wheat Bran

27.02.202
1

Based on the comments re
ccived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

50.

Vijani Exim
Pvt Ltd

51486/ A
M21

Wheat Bran

01.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr]
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

5L

Asadul Prett
y Traders

51517/ A
M21

Wheat Bran

11.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

52.

Murli Flour
Mills Pvt Ltd

51518/ A
M21

Wheat Bran

15.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr]
oval of

Chairman EFC

EFC has approved the cas

Y



e on Post facto basis

53.

Nazrul Ente
rprise

51519/ A
M21

Wheat Bran

15.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

54.

Sarathi Exi
m Pvt Ltd

51522/ A
M21

Wheat Bran

16.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appn
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

55.

Chawla Inte
rnational

51526/ A
M21

Wheat Bran

17.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue|
d to the firm with the appn
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

56.

Accent Deal
Trade Pvt Lt
d

51528/ A
M21

Wheat Bran

19.03.202
1

Based on the comments r¢|
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issueg
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

57.

Accent Deal
Trade Pvt Lt
d

51528/ A
M21

Wheat Bran

19.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of Chairman EFC

EFC has approved the cas
e on Post facto basis

58.

Krishna Inte
rnational

51531/ A
M21

Wheat Bran

19.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr|
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

59.

Ganesh Cha
ndra Kundu

51533/ A
M21

‘Wheat Bran

20.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appn
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

60.

Paritosh Bis
'was

51535/ A
M21

Wheat Bran

20.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

|

/\/Vﬁ/



61.

GM Enterpri
se

51536/ A
M21

Wheat Bran

22.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

62.

Saheb Inter
national

51540/
AM21

'Wheat Bran

24.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr]
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

63.

More & Co

51541/ A
M21

Wheat Bran

24.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

64.

Jamir Uddin

51542/ A
M21

‘Wheat Bran

24.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appn
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

65.

MTE Exim P
vt Ltd

51543/ A
M21

‘Whecat Bran

24.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

66.

NK Agro Ex
ports{India)
Pvt Ltd

51544/ A
M21

Wheat Bran

24.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

67.

Himalaya 1
Xports

51545/
AM21

Wheat Bran

24.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

68.

Rekha Road
ways

51546/
AM21

Whecat Bran

24.03.202
1

Based on the comments re
ceived from DoAH&D vide
OM No. Nil dated 06.04.20
21 export license was issue
d to the firm with the appr
oval of

Chairman EFC

EFC has approved the cas
e on Post facto basis

69.

Pratima Ent
crprise

51547/
AM21

Wheat Bran

25.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

70.

Gazi Enterp
rise

51551/ A
M21

Wheat Bran

29.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

71.

Rakhi Enter
prise

51555/ A
M21

Wheat Bran

30.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

72.

V K Udyog L.
td

51556/ A
M21

Wheat Bran

30.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

73.

Privi Export
s Pvt Ltd

51558/ A
M21

[Wheat Bran

31.03.202
1

Deferred due to want of co
mments / NOC from DoAH
D

74.

Amar Enter
prise

50001/AM
22

‘Wheat Bran

05.04.202
1

Deferred due to want of co
mments / NOC from DoAH

'




75. GAA Tradin [50004/ A ‘Wheat Bran 06.04.202 Deferred due to want of co
¢ Enterprise [M22 ' 1' mments / NOC from DoAH
D
76. Raj [nternatil50005/ A Wheat Bran 07.04.202 Deferred due to want of co
onal M22 1 mments / NOC from DoAH
D
77, Bengani Co 0 A Wheat Bran P Deferred due to want of co
mmodities P 5402208/ 03'0?202 mments / NOC from DoAH
vt Ltd D
78. Global Ente 50009/ A ‘Wheat Bran 09.04.202 Deferred due to want of co
rprise M2 ' 1' mments / NOC from DoAH
D
79 Raghubir Re Wheat Bran Deferred due to want of co
: . 01 .04.
tailers Pvt L] ;[022 0/ A 11 0? 202 mments / NOC from DoAH
d D
30. Raghubir Re Wheat Bran Deferred due to want of co
tailers Pvt Lt fAOQ%l 1/ A II'OT'QOQ mments / NOC from DoAH
d D
81 Ajmir Agenc [50012/ A Wheat Bran 12.04.202 Deferred due to want of co
y M22 1 mments / NOC from DoAH
D
82 Khageshwar [50013/ A Whcat Bran 13.04.202 Deferred due to want of co
Roy M22 ’ 1' mments / NOC from DoAH
D
83 S P Enterpri[50014/ A Wheat Bran 14.04.202 Deferred due to want of co
e M22 1 mments / NOC from DoAH
D
84. S P Enterpri 50015/ A Wheat Bran 14.04.202 Deferred due to want of co
sc M22 1 mments / NOC from DoAH
D
85. Wheat Bran . Deferred due to want of co
S P Enterpri ;020216/ A 14'0?'202 mments / NOC from DoAH
se D
86. AB Udyog P [50017/ A Wheat Bran 16.04.202 Deferred due to want of co
Ut Ltd M22 ’ 1' mments / NOC from DoAH
3 D
87. MTE Exim [50020/ Wheat Bran 17.04.202 Deferred due to want of co
vt Lid AM22 ’ 1' mments / NOC from DoAH
) D
88, Tapan Trade|50022/AM Wheat Bran 20.04.202 Deferred due to want of co
s 09 1 mments / NOC from DoAH
D
89 S V Interna [50023/ Wheat Bran 20.04.202 Deferred duc to want of co
tional AM22 ’ 1' mments / NOC from DoAH
D
90. Sourav Inter|50026/ Wheat Bran 09.04.202 Deferred due to want of co
hational AMD2 1 mments / NOC from DoAH
D
91]. Ghosh Expo|50028/ Wheat Bran 24.04.202 Deferred due to want of co
ot AM22 ’ 1' mments / NOC from DoAH
D
92. Greenmore Wheat Bran Deferred due to want of co
Organic Foo [5\(1\)/?2229/ 25'011}'202 mments / NOC from DoAH
ds Limted D
Ministry of Environment Forest and Climate Change
SU Division
93. RPN Redsanders wo Rejected as firm is not res|
I:(IjM’IC Limit 513001/ AM2 od in log form- [08.12.2020 [ponding to the emails issue
Confiscated d by DGFT.
Deferred due to want of co
mments / NOC from MoEF
&CC (SU Division).
Sri Hare Ra Redsanders wo
94. © Reminder to be issued to fj

ma Hare kri
shna Indust
ries

od in VAP form-

51310/ AM2
1 Pattaland

21.12.2020

rm for submission of the d
ocuments asked by MoEF&
CC (SU Division) and respo|
nd to the emaill issued by

DGFT.




Redsanders wo

Deferred due to want of co
mments / NOC from MoEF
&CC (SU Division).

93. Slow}dc tra [S1314/ AM2 od in VAP form-|23.12.2020 Reminder to .be.issucd to fi
e wings 1 Pattaland rm for submission of the d|
ocuments asked by MoEF&
CC (SU Division and respo
nd to the email issued by D
GFT
96. Nishant Aro 51490/ AM2 Deferred due to want of co
mas P. limi 1 Sandalwood Qi1 |03.03.2021 |mments / NOC from MoEF
ted ] &CC (SU Division)
Department of Atomic Energy
9. Sukaso Cerac [50019/ AM2 ./“IRCON,IAF 5 M‘ Deferred due to want of co,
olors Pvt Ltd |2 icron / 325 Mes| 17.04.2021 mments / NOC from DAE
h - Powder
%8. Sukaso Cerac [5S0021/ AM2 .ZIRCOMA’I SM Deferred due to want of co
olors Pvt Ltd |2 icron / 325 Mes| 19.04.2021 |, 1 ents / NOC from DAE
h - Powder
Ministry of Textiles
99. Deferred due to want of co
mments/NOC from M/o Te
xtiles.
A Reminder to be issued to
National Silkwor 50285/ AM2 Mulberry silk w Ministry of Textiles for th
m Sced Organiza 1 orm eggs bivolti| 17.03.2020 |e expediting the comments
tion ne hybrid in the case and to expedite
comments on DGFT O.M d
ated 24.12.2020 regarding
exemption on export of hyb
rid silkworm egg from the 1
estricted category .
Ministry of Petroleum & Natural Gas
100. Deferred due to want of co
mments/NOC from MoPNG
Spice Jet 50725/ AM2 BIQ_JCF Frucl 14.03.2020 |[Reminder to be issued to
0 (Bio-Diescl) .
he firm for submission of t
he information as asked by]
MoPN&G and the emalil iss
ued by DGFT.
101, PARAFFINIC W
HITE OIL
b) ENA - ETHYL
ALCOHOL (ST
N 96% AT 20C)
LT Deferred due to want of co
. c) BENZYL SALI mments/NOC from MoPNG
Retail .Deta. CYLATE )
izlgtlcn&l;f: 514391/ AM2\ ) LIGHT LIQUI | 16.02.2021
d D PARAFFIN
) CALCIUM CA
RBONATE
f) RAW TALC
g) TEXAPON N-
70 T
h) WHITE SOFT
PARAFFIN
102.
Vans Overs{51538/ AM2|ENA ETHANOL 03.03.2021 Rejected. MOPNG vide O.M
cas 1 95% MIN o P-12019(11}/18/2020- Syl

pply (E-33857) dated 13.04




.2021 has not recommende
d the export of Denatured
LthylAlcohol by M/s Van O
verseas

Ministry of Mines_

103. Rejected as comments/N
. OC have not been furnishe
Kings Metal d by Ministry of Mines Insp
:J&ratnloi}r’f)ilt\g 80193/ AM2 River sand 26.11.2019 [ite of multiple letters/remi
4 - nders and EFC has decide
d to close the case.
104. Rejected as comments/N
Mata Amrit OC have not been furnishe
.[50211/ AM2 |Natural sand fo d by Ministry of Mines Insp
anandaMayi . 12.12.2019]. - .
Math ¢} r research work ite of multiple letters/remi
nders and EFC has decide
d to close the case.
10S. Rejected as comments/N
Real Mineral OC have not been furnishe
. 50643/ AM2 [Raw Silica San d by Ministry of Mines Insp|
s India Pvt L 09.07.2020 . - .
id 0 d ite of multiple letters/remi
nders and EFC has decide
d to close the case.
106. Rejected as comments/N
Asahi Modi OC have not been furnishe
Materials Pv|20832/ AM2 g 100 saND | 07.08.2020 |¢ PY Ministry of Mines Insp
¢ Lid 0 ite of multiple letters/remi
N nders and EFC has decide
d to close the case.
107. Rejected as comments/N
OC have not been furnishe
VC India 50174/ AM2 |Playground San 08.05.2020 d by Mlnls?ry of Mines Insp
1 d ite of multiple letters/remi
nders and EFC has decide
d to close the case.
108. Hocage Hom Deferred due to want of ¢
c Decor Pyt ?1260/ AM2 Silica Sand 09.11.2020 [omments /NOC from Minis
Ltd try of Mines
109. - . . Deferred due to want of ¢
Arvik Minenl51391/ AMZ2lqii 0 sand 29.01.2021 jomments /NOC from Minis
als Pvt Ltd |1 -
try of Mines
110. Jai Vardhm Deferred due to want of ¢
an Khaniz p|° 1460/ AM2gi o sand  [23.02.2021 fomments /NOC from Minis
vt Ltd try of Mines
Tl WASHED SILIC Deferred due to want of ¢
Ceedee Metal51550/ AM2),\ "o A npy 1OR 1]30.03.2021 [omments /NOC from Minis
lloys Pvt Ltd {1 . i -
FC try of Mines
Note :

11.

111

Deferred cases : Cascs shown as deferred imply that approval is
pending for want of comments/NOC from the concerned Technical
Agencies or requirement of additional information/clarification from
the applicant firm.

Approved cases: Export licenses have to be issued to the approved
cases, if otherwise, no other action is required.

Approved post-facto: Cascs shown as Approved post-facto implies
that approval against those cases have already been issued by DGFT
(Hgrs), with the approval of Chairman, EFC in terms of Para 2.51(c) of
HBP (Handbook of Procedurc 2015-20). In order to facilitate export,
Para 2.51 gives power to Chairman, EFC to issue authorization in

1




1v.

V1.

those cases, which have been discussed by EFC at least once in
previous meeting and got dcferred, and where NOCs /
recommendations have becn rececived subsequently from the
concerned agency(ics) with no divergence in views. However, such
cascs, shall be brought before EFC in its subsequent meeting for
approval on ex-post facto basis.
Dropped: Casecs shown as Dropped implies that the firm is not
responsive to the querics of DGFT or to the concerned Administrative
Ministry / Deptt. and has not furnished documents/information/
clarification as called for despite reminders. Such cases are dropped
from active agenda of EFC. However, the casc can be opened once the
documents are received from the firm with fresh date of application.
Rejected: Cases which arc shown as Rejected implies that the EFC,
after consultation with the Administrative Ministry / Deptt., decided
not to grant authorisation due to reasons such as, proposal not
supported by the concerned technical agency. No further
communication will be issued by DGFT(Hqgrs) in such cases. However,
the firm can request for review of the decision of the Committee before
DGFT.
Closed: Cascs which arc shown as Closed implics that the EFC, after
consultation with the Administrative Ministry / Deptt. has decided to
close the case due to the reason that the proposed item to be exported
is Free’ as per the present ITC (HS) Export Policy, 2018 and does not
require licence from DGFT.

|
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